STANDARD POST DT 06-02-2024 (ENGLISH EDITION) GUNTUR

Date: February 5, 2024, Place. Hyderabad Sdi- Authorised Officer, IDBI Bank Ltd

/ SCHEDULEA %
FORM A
PUBLIC ANNOUNCEMENT
(Reguiation 14 of the Insoivency and Bankeupicy Board of India
[Voluntary Liquidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF KSPL SHIPYARD PRIVATE LIMITED
 Name of Corporate Person 3 KSPL Shipyard Private Limited |
Date of Incorporation of Corporate Person | July 29, 2019
Authority under which Carporate Person is | Registrar of Comganies, Vijgyawada
mcorporated! registerad 4 2
Corporate Identity Number/ Limsted Labdity | US5899AP2018PTC 112631
Partnership Number of Corporate 4 - =
Address of the Regsterad Office and Registared Office Address : 1* Floar, Sy No. 212
Prncipal Office (if ary) of Corparate Person | Deep Waler Part Area, ADB Road, East Godavar,
Kaknada -533003, Andhra Pradesh, India
Prncipal Office Addrass: Not Applicable
& | Liguidation Commencement Date of 2" Fabruary, 2024
Corporale Person
7| Name, address, e-mall adaress, wiephone | Name - Wr, Kamiesh Komar Sharma
number and registration number of the Address : D9, Ground Floor, Lare No. §,
Liguidator Mahavir Enclave, New Dalhi-110045
E-Mail : kspl desharma@graall com
Telephone Number : 9571592085
IBBI Registration Number : IBEVIPA-DO0Y
00428/2022-2023/14232
8. Last date for submission of claims 2% March, 2024
[Notice i hereby given that KSPL Shipyard Private Limiled has commenced voluritary liquidation on
2* February, 2024
The stakenciders of KSPL Shipyard Private Limited are hersby cabed upon to submit 8 proof of
their clgims on or bedore 2* March 2024, o the liquidator at the address mentionad at item No. 7.
The financial creditors shall submit their proof of daims by slectranic means only. All géher stakehalders
may submit the proof of claims in person, by post ar by elactronic means.
Bubmission of false or misleading proofs of claims shall atiract panalties.
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Sd-
N (Kamiesh Kumar Sharma
- 16.02.2024 | Liquidasdr
[Place: New Dethi Reg. No_ IBBUIPA-0003/0042812022-2023/34332
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7 A T S R, e
/ SCHEDULE-I \
FORM A M
/ PUBLIC ANNOUNCEMENT

{Regulation 14 of the Insoivency and Bankruptcy Board of India
(Volurtary Liguidation Process) Regulations, 2017)
FOR THE ATTENTION OF THE STAKEHOLDERS OF KSPL SHIPYARD PRIVATE LIMITED
1 | Name of Corporata Parson KSPL Shipyard Private Limited
Date of Incorporation of Corporale Person July 28, 2018

Authority under which Corporate Person is Registrar of Companies, Vijayawada
incorporated/ registerad

L2 8.8

4 | Corporate Identity Number/ Limited Liabifity | U35898AP2018PTC 112531
Partnership Number of Corporate
5 | Address of the Registered Office and Registered Office Address : 1% Floor, Sy, No. 312

Principal Office (i any) of Corpotate Persan Deep Water Port Area, ADB Road, East Godavari,
Kakinada -833003, Andhra Pradesh, india
Principal Office Address: Not Applicable

16 | Liquication Commencament Dale of 2% February, 2024
Cotporate Person
7 [Mame, acdrass, e-mail address, telephons | Name ; Mr. Kamiash Kumsar Sharma

number and registration numbar of the Address : D-9, Ground Fipor, Lane No. 5,
Liguidator Mahavie Enclave, New Deihi-110045

E-Mail: ksplhkkshama% mail.com

Telephone Number : 9971502095

IBBI Registration Number : IBBIIPA-0003
00428/2022-2023/14232

8| Last date for submission of claims 2™ March, 2024

Notice is hereby given that KSPL Shipyard Privale Limiled has commenced volurtary liquidation on
2% Fabruary, 2024,

The stakeholders of KSPL Shipyard Private Limited are hereby cafled upon to submit & proof of
their claims oa or before 2 March 2024, to the liquithator at the address mentioned at item No. 7.
The financial creditors shall submit their proof of claims by electronic means only. All ather stakeboldars
may submit the proof of claims in parsen, by post or by elactronic means.

Submission of false or miskesding proofs of claims shall attract penalties

Sdi-

{Kamlesh Kumar Sharm
: 08.02.2024 Liguidaitr
Place™Jew Dalhi Reg. No. IBBIIPA-0003/00426/2022-2023/94232
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